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on mmple terms as what the hon.
Member has suggested, I would have
no difficulty in showing that the
amount is Rs. 400 crores out of which
Rs. 188 crores will be in the public
sactor and Rs. 215 in the private sec-
tor, but it is not s0 easy as all that,
and that is why I said any question
of precise allocation 18 difficult. There
18 a certain amount of flexibility. If
the hon. Member thinks that defence
15 in the public sector, I am not in a
position to say exactly what 1s the
allocation which has been made to
them. The hon. Member himself
knows that we give a particular
amount; sometimes it 18 exceeded,
sometimes you ask them to bning it
down. There are questions of indivi-
dual sanctions made 8o, at the pre-
sent moment we are not in 8 position
to do it, and I do not think it will be
1n the public interest to do so

Shrli S. M. Banerjee: May I know
whether m spite of the fact that UP.
was already very poor in power at
the commencement of the Second
Plan, only 0-1 per cent of the allo-
cation of foreign exchange was made
for this project, and 1if so, what steps
are being taken to mutigate this duffi-

culty?

Shri T. T. Krishnamachari: I have
already mentioned that the work that
is being done so far as the Rihand
dam 13 concerned, has been started
with a lot of foreign aid and foreign
exchange for that purpose, and there
is no point in the hon Member asking
me a question which 1s really repeat-
ing the original question agan

Shrt 8. M. Banerjee: This 1s not the
same question, I submit.

Mr. Spesker: He has already said
that it has been started with aid, and
with respect to foreign exchange
everything 1s attended to.

Shri Heda: I find the hon. Minister
i prepared to give us the allocation,
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that allocation somewhat earlier than
that, two or three times?

Shri T. T. Krishnamachari: 1 really
cannot say that. I have stated the
overall demand I have also stated
the overall resources available, in the
course of the discussions on the floor
of the House. If the hon. BMember
points out to me that by my telling
him a precise figure of Rs. 400 crores
or Rs. 480 crores I am likely to get
Rs. 4 crores more of foreign exchange,
1 am prepared to say that I do not
know how that will be available.

Mr. Speaker: Next question.

Shrl Punnoose: May 1 ask one ques-
tion? It is a very important question.

Myr. Speaker: That will be reserved
for some other question. Now, let us
g0 to the next question. I have al-
ready allowed about eight questions
on this
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Shri Datar: I could not follow the
latter part of the question.

Mr. Spesker: He wants to know
whether the Minister is satisfied with
the progress of the work.

Shri Bhakt Darshan: Are any spe-
cial steps being taken?

Shri Datar: So far as this question
is concerned, the first and the fairly
important task is the finalisation
of the scientific and other terminolo-
gles in Hmdi. That work 1s being
carried on by the Ministry of Educa-
tion They have finalised words in
respect of about eight subjects, and
provisional lists have been prepared
in respect of the other twelve, and
as soon as this is over, it will be
possible for the various Ministries to
undertake the translations of other
Acts or rules or manuals. Then, so
far as these Central Acts are concem-
ed, it would be for the Law Ministry
to undertake the translation.

oft e s : Iy Y dnforwer ook
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§ fs v 7w 3z wnt 7 @Y wrddey ?
Shri Datar: As the questioner him-
self hag stated, this work has to be
completed by 1960. That is the pro-
visional date.
Shri B. Das Gupta: May I know
whether the Report of the Official

Language Commission itself has been
transiated into Hindi or not?

Sari Datar: The transiation is being
done.
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St Thimmadah: When we have de-
cided to replace English by Hindi, may
I know whether any attempts have
been made by Government to trams-
late important and valuable books of
English into Hindi?

Shri Datar: Let us first transiate the
Acts and the manuals. Then, that
question might be considered.

Banking Facilities in Jute Grewing
Centres
+1392. Shri Rameshwar Tantin: Will
the Minister of Finance be pleased to
state:

(a) whether banking facilities in
the jute growing centres are very
inadequate for the small traders and
cultivators; and

(b) whether Government are taking
some steps for giving them facilities
of advances to check the falling price
of jute?

The Deputy Minister of PFinance
(Shri B. R. Bhagat): (a) Yes.

(b) In view of the small amounts
involved and the nature of the secu-
rity which cultivators and small trad-
ers are able to offer, it has not been
possible for commercial banks to pre-
vide banking and credit facilities in
the jute growing areas. Advances are,
however, made to the cultivators of
jute by the State Government in
West Bengal and the question of
organising an adequate number of
cooperative societies has been under
consideration.

Shri Rameshwar Tantin: May I
know whether 1t is a fact that some
years ago on account of the very small
stock in Calcutta jute mills, the Re-
serve Bank directed the scheduled
banks in the mofussils not to give
credit facilities to the jute traders? It
so, may I know whether in view of
the fact that the position is now the
reverse and the cultivators cannot sell
their jute at reasonable prices, the
Reserve Bank will again direct the
motussil banks in the States to give
credit facilities liberally?

Shri B. R. Bhagat: We
aware of any such directive.

are not





